FORM LD-10
REQUEST TO REGISTER A SUBSEQUENT PROPRIETOR OF A LAYOUT-DESIGN UPON THE

SAME DEVOLUTION OF TITLE
(Section 23 Rule 47)
1/ we! hereby request that my/our name may be entered in the register of layout-designs as
proprietor of layout-design No. ——————— as from the? =

I'am (or we are) entitled to layout-design by virtue off —— of which the original and an attested copy are enclosed
herewith. _ o - .
The assignment of the layout-design was* (not) made otherwise than in connection with the goodwill of the
business in which layout-design’ (had been)/(was)* used (and there is sent herewith a copy of the Registrar’s direction to
advertise the assignment, a copy of cach of the advertisement complying therewith).

I/ we declare that the facts and matters stated herein are true to the best of my/our knowledge, information and
belief.

Dated this day of 20—.

To
The Registrar of Semiconductor Integrated Circuits Layout-Design,
The Office of the Semiconductor Integrated Circuits Layout-Design Registry at®

1. Insert full name, address of the principal place of business in India, if any, nationality and description of the applicant. If there is no place
of business in India, state the address of the place of residence in India, if any. If there is not even a place of residence in India, state:the
address in the home country abroad and an address for service in India.

State the date of acquisition of proprietorship.

Insert full particulars of the instrument of assignment or transmission, if any, or statement of case.

Strike out any words not applicable.

Signature of the applicant.
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State the name of the place of the appropriate office of the Semiconductor Integrated Circuits Layout-Design Registry. See rule 4.



